
 

 

 

 

 

 

 

 

 

The High Court of Tripura e-courts Services 

(Appointment, condition of service & conduct) Rules, 2013 

Along with 1st Amendment dated 14.03.2019 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 






































